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HVOERABAO BENCH 

IN 
THE CENTRAL AOMINISTRATIVE TRIBUNAL :  

AT HYDERABAD 
*0* 

O.A. 838/91.
a.cisiOfl 	31-1O 	. :  

Applicant. 
P.T. KuttaPPW 

'Is 

Govt. of India, Rep. by 
its Secretary, Defence, 
New Delhi. 

chief of Naval staff, 
Naval Head Quarters, 
New Delhi. 

Flag Officer, 
Eastern Naval cohimand, visakhapatm. 

Admiral superintendents 
Naval Dockyard, :hi8atm 

S. Area accounts Officer, 
Controller of Defence Accounts(NavY), 
N.A.o.gotha Road, Vis.kh2patm. 

Respondents.  

Counsel for the Applicant 

Counsel for the Respondents 

: Mr. P.6. VijayS Kumar 

: Mr. N.R.Devaraj,5°5 

CORM: 	 1-1 

THE HONBLE ShIRT JUSTICE V. NEELADRI RAO : VICE CHAIRMAN 

THE HON'BLE ShIRT A. RANGARAJAN : MEMBER (ADIIN.) 
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O.A.NO.838/ 	
Date:  

JUDGMENT 

The applicant herein joined the service in 

l Dockyard. visakapa Nava
tn on 1st November, 1957. 

e was promoted as Motor Boat Driver on 16.11.196, 

a nine Driver, Gr.tI on 15.3.1976 and as Engine 

Driver Gr.I on 16.3.1981. He was further promotq as 

Senior Engine Driver on 16.7.1984 in the pay scale of 

of IV pay Comm Rs.425-700. on introduction 	
isSio1 

scales of pay, the grade of Senior Engine DriverwhichWa5 

earlier in the grade of Rs.425-700 was revised d 

replacement scale of Rs.1400-2300 
 was given. The j,o.\dk 

applicant who was drawing the pay of Rs.530/ i17 the 

earlier scale of pay of Rs.425-700 as Senior E4ine 

Driver was fixed at Rs.1600/ with effect from L1.1986 

in the revised pay scale of RS..14002300. 

2. 	
The main grievance of the applicant heri.n is 

I . 	 that be should be given the replacement of scale of 

Rs.1600-2660 as was given to Master I Class wh&h was 

also 	
H 

earlier/in the scale of Rs.425-640. AS the Mater i Class 

was having the scale of Rs.425-640 in the III pay Commissio 

pay scales, the same as that of Senior 

fixing the pay of Senior Engine Driver in Rs.1400-2300 anaL 

the Master I Class in the scale of Rs.16OO-26O is arbi-

trary and the Senior Engine Driver should alsf fl be 

given the pay scale of Rs.1600-2660. 

3. 	
The applicant represented his case inthi5 conn- 

ection to the respondents as can be seen frorft his repre-

sentation dt. 18.3.1991 (Annexure-D, pg.12) . The same 

was forwarded by the lower authorities in th Naval 

Dockyard, Visakapatnam recommending the pay scale of 
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of Rs.1600-2660 on the analogy of the pay scale of 

Master-I Class which was revlsed from Rs.425-70flJ 

to as.1600-2660. It was also stated in the letter 

No.PES/3202/NI dated 22nd Feb., 1992 (Annexure-C 

addressed by R-4 to R-5 that as Engine Driver Gr.Ijwhich 	F 

was a feeder post for promotion to the post of Senior 	 F 

Engine Driver (SED), and which was in the grade ofFi 

Rs.380-560 in the pre-revised scale was also revihd to 

Rs.1400-2300 as per SRO-13E dated 29.8.1986;ftane)J 	F' 

pay,S6ale of Sr,. gfneSizLver wfiidh ii prortbiionMi pèst for 
------ 	 F 

ERg ne Drivers  in,  the gradeqRffi.14OO239Q is an 	- '3 
- 	7 	- - 	 - - 

and hence, t has 

tobe revised to the higher grade of Rs.1600-26601 	 I'  

Government of India, after going through the 

various points mentioned in the representation and the 

recommendations of Navy, have rejected the pay 4xation 

of Sri Kuttappan as Senior Engine Driver in the ay 

scale of Rs.1600-2660. 	 I  

This OA is filed for a directior to thá respon-

dents to fix the pay of the applicant in the scale of 

7Z.1600-2660 with effect from the date of revision and 

consequently order payment of the same with int,rest. 

The submission of the respondents in this conn- 	F 

ection is that the revision of pay-scales is dohe by an 	F 

Expert Body keeping in view the nature of duties and 

operational requirements. Though the responoey4ts have 
CJEdLC 	 F 

suggested improvement in the pay-scale of YardPersonnel, 

4th pay commission after careful consideratiorhad recommen 

higher pay scales only :to certain categories. 
F 
 In this 

.4,4 

FJ' 
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connection, they rely on para-10.95 of the report of 

the IV Pay Commission which had recommended high 

pay scales only to some categories. It is furthi 

submitted by the respondents that the pay scale 

Master Gr.I cannèt be compared with that of the 

scale of Senior Engine Driver as the duties and 
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ponsibilities performed by the bolder of these pc ts 

are different. Hence, equal pay for equal work c 

not arise in this case as the role, functions, di1 

and responsibilities of Master Gr.I and Senior Etigine 

Driver are entirely different. 	To supplement tis 

list of 
averment, the respondents have annexed the/duties and 

responsibilities of Senior Engine Driver and M5ser I Class 

to the counter affidavit. 

Heard Sri P.B.Vijaya Kumar, learned cotñjsel 

for the applicant and Sri N.R.Devarai, learned Sand.ing 

Counsel for the respondents. 

It is an accepted principle that the reviSion 

of pay scale•s isdone by 	Expert Body by cons 11 tituting 
11 

Pay Commissions. The Tribunal or Court cannot s i it on 

the judgment / ñkthe recommendations sn of the xpert 

Body except in case where there is violation of any rules 

Lpeor discrimination etc. In the present case tie : rt 

Body viz. IV Pay Commission had gone through the details 

of pay structure for the Naval Yardcraft personóel. 

though the respondents suggested improvement in the pay 

scales of Yardcraft personnel, IV Pay Commissiot chose 

to recommend higher pay scales only to certain 4ateories.  

which are indicated in •3r 10.95-f itsRéñd -aflj 

extracted in page-4 of the counter affidavit. 
FIV 

Pay 

Commission did not recommend higher pay scale ofl 



RS.1600-2660 for SED, whereas it has granted tne 

said scale a for Master Class-I. In view of the 

specific recommendbtions'  given by the Natal autho- 

rities, it cannot be said that IV pay cothmission 	 r 

had not considered any aspect while fixipg the pay 

scales. After taing into consideration the pros and 

cons of this issuq, theIV pay Commission had come to 

the conclusion tht thef scale of pay of Master ClassI 

is to be replaced in the pay scale of R.16002660 

and Senior Engine$Driver (SED) in the grade of Rs.1400- 

2300. The anarnoly committee had also Idoked into the 

scale given to Sr.Engine Driver and inspite of the 

recommendations of the Naval authorities, had rejected 

the reqqest for giving higher pay scaleof Rs.1600-2660 

to the Sr.Engine trivet (SED). Hence, the grievance of 

the applicant tht the post of SED which he was holding 

at the time of his retirement should be. in the grade 

of R5.1600-2660 and not R5.1400-2300 had been consiiered 

fully by the concerned1  authorities and rejected the.  same 

on the basis of rcierits. 

9. 	Comparison of the posts of Master Class-I and 

Sr.Engine Drivers to give same scales of pay was also not 

tenable on the basis df equal pay for equal work. The 

role, functions,, duties and qualificattons of the laid 

two posts are edtirel different. Job descriptioriot 

the said two pots enclosed shows that duties are not 

similar. 	The 'appli1ant did not chose to contrad±ct 

the above by filing arejoinder.. Hence, it has to be 

presumed that the dutç-lis.t of Master Class-I is not 
I 	 I:. 

comparable to that of, SED and hence or this score also 

the prayer for higher' scale does not rherit consideration. 

...6/- 
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is The secretary,. EQfence, 
Góvt.ofIndja, New Delhi. 	- 

2. Th 	Chief of Naval 84ff, Naval Pad±Qu±ters, 
New Delhi. 	 Ii " 	.. 

- 3.. TP1áQ Officer, 1. Commanding-in-Chief, 
Eastern Naval Command, Visakhapatnam. 

4. 
- 

Thet Admiral Superintendent, Naval DOckyak q  
I 

 Visakhapatnam.; 	I 	•- 	 - - 

-H 	.5. 
- 

The Area Accounts Of fiTcex, Controller of 
'Dèfence A000unts(Na'c2y) N.A.D.jCQtha Raid, 	 . . 

- V4akhapatnam. 	I 

1 	6, One 6Opy  to Mr 	P.B.Vijayakumár, 1tdvocate 	LAT.Hyd.. 

9 	
7. One 	opy to Mr.N.R.Devkaj,.. Sr.SC.cAT.Hyd. 

8. Oneopy to Library, cAT.Hyd. 	. 
.9. One.sparepy. 
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10. 	The last point for consideration/is whether. 

fixing of pay of Engine'DriVer Gr.I which waearlieH 

in the grade of Rs 3B0-560 ana Senior Engine Driver.  
1 • 	 .,. 	'I.  

ALI 

...........th& prmotibràl category forErigine. Driver 

1
4 ti 	 .; 

which wae 	r24er.4n the grde.ofP5,.2S7OO as 
.1' 	• 	• I!• 	

• 	
.e .'I •...-.&-.. I 

rr•. i 	 . 
Rs.1400-2300

r 	in the e.,iséd payscalë7 £ in order oi' .  
r:.Lr: 	.•.•. 

not.1  The  respondents/ in,the.ir..cOUntefl have stated 	at 

th

' '

e

I-  

IV pay,Commis'sion r'educed the pay' scale of Cinlian . " ''• 	
IL 

Employees of Central Government from 1t53 to 36. This 
...','.\rLLtJ..._ 	•' 	

ft. 

Yas done after due, application of min& and very cF1reful 

af 	

-• 

exafnination of .,hero'1e ±functionsn duties and reson- 
F 	 it 

sii1ities attached o the pc3'sI&. 0 uiece*reductic41 of 
ft 

pay scales WA necessiateci combining he th±'aie ofEngine 

Driver Gr.I and Sr.. Engine Driver. This cannot b.con-

siered as arb.trary! as the promotiorlai posts creted. 

earlier to givje monetary benefits had been taken note of 

and because of that Iconsideration only higher pa scales 

have been fLd in the iv pay tomrnission while crnbining 

two scales. When tihere is need toteduce the nuñber of 

pay scales, combining some scales becomes inevitable 

zithout redu?tion in the monetary benefits to the employees. 

This has beeh doné in this àase als'o by fixing $igher 

scales thereby el2minating reduction in monetar' benefits 

1 	 . 
which would have otheryiise accrued by having two scales. 

11. 	±nTiewof ihat is stated above, we doitiot see any 

merit in this •OA and the OA is liabie to be dismissed. 

t7 
Accoringl) it is dismissed. No osts./ 

.

I 

(R.Rangarajàn) I 	 (V.Neeladri Rao) 
Member(Adñrn.) t . 	. 	

. 	 Vice chairman 
I; 	

. 	
I 	 crti 

F! 	 Dated 31 Qc .., 1995. 

4 Grh. 	 t 	 . 

'1 	
H 
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TYPED BY 	 CHECI<EIE BY 

COMPARED BY 	 APP P.CVLD B1 

TN THE CENTpj ADNINISTR TVE Tk 	j 
HYDERABAD BENCH AT HYLiRA2: 

(p 
THE HON' E3LE MR.JTJSTICE V.NEELAD:: 

VICE cir IEI4AN 

AND 

THE HON'BLE MR.R.RANGARAJAN :M(A) 

LtTED: 1k-tO -1995 

OtJUMENT 

M.A./R.A./C.A.No

in 

 

T.A.No. 	 (W.P.o. 

Adrn4ted and Interirn directions 
Issu ft. 

All ed. : 

PisPJsed of with directions. 

Lii s mis se d. 

Disrpissed as withdrawn. 

ni4issed for default. 

or4ered/Rejected. 

No/order as to costs. 
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